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| TEM NO. 26 COURT NO. 4 SECTION Il 1 A
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No.2446 of 2007
COW SSI ONER OF COM  TAXES, TWM Appel | ant (s)
VERSUS
M S. KTC AUTOMOBI LES Respondent ( s)
(Wth appln. (s) for bringing on record and office report)
Date : 08/01/2016 This appeal was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE DI PAK M SRA
HON&#39; BLE MR JUSTI CE SHI VA KI RTI SI NGH
For Appellant(s) M. K Radhakrishnan, Sr. Adv.
Ms. Liz Mathew, AOR
M. MF. Philip, Adv.

For Respondent(s) M. K. Parasaran, Sr. Adv.
M. A. Raghunath, ACR

M. B.G Bhaskar, Adv.

Ms. Aditidani, Adv.

UPON hearing the counsel the Court nmde the follow ng

ORDER
Hear d M. K. Radhakri shnan, | ear ned seni or counsel
for t he appel | ant and M. K. Par asar an, | ear ned

counsel for the respondent.

Hear i ng concl uded.

Judgnent reserved.

Lear ned counsel for t he parties shal | file the
written notes/subm ssions within a week hence.

(Chetan Kumar)

Court Master (H. S. Parasher)

Court Master



